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ROADS CONSTRUCTED UNDER PMGSY

3648. SHRI P. BHATTACHARYA:
SHRIMATI RAJANI PATIL:

Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) the details of rural roads constructed under the Pradhan Mantri Gram Sadak Yojana
(PMGSY) during the last three years, State-wise;

(b) the details of maintenance work done for these roads during that period, Statewise; and
(c) the expenditure incurred on construction and maintenance of roads during that period?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT

(SHRI RAM KRIPAL YADAV)

(a) to (c): ‘Rural Roads’ is a State subject and Pradhan Mantri Gram Sadak Yojana (PMGSY) is a
one-time special intervention of the Central Government to provide rural connectivity, by way of a
single all-weather road, to the eligible unconnected habitations in the core network. Year-wise and
State-wise details of road length constructed and expenditure incurred on construction of roads under
PMGSY are at Annexure-I.

All PMGSY roads are covered by a 5-year maintenance contract, entered into along with the
construction contract, with the same contractor, in accordance with the Standard Bidding Document
(SBD) prescribed under PMGSY by the Ministry of Rural Development.  Maintenance funds to service
the contract are budgeted by the State Governments. On expiry of 5-year post-construction
maintenance, the State Governments are required to make necessary budget provision to place such
roads under zonal maintenance contracts.

Year-wise and State-wise details of expenditure incurred on maintenance of PMGSY roads are at
Annexure-II.

*****





Annexure -I

Annexure referred to in Rajya Sabha Unstarred Question No. 3648 to be answered on 3.04.2017

Statement showing Road length constructed and expenditure incurred on construction of PMGSY roads

(length in km. & Expenditure in crore)

Sl No State(s) 2013-14 2014-15 2015-16

Length completed Expenditure Length completed Expenditure Length completed Expenditure

1 Andhra Pradesh 191.58 152.56 595.13 330.25 849.73 411.53

2 Arunachal Pradesh 489.04 249.36 546.58 362.58 512.67 390.81

3 Assam 957.96 699.01 869.81 538.22 477.63 475.20

4 Bihar 3163.86 1844.95 3631.92 2259.30 3730.08 1776.87

5 Chhattisgarh 1292.05 713.58 2648.14 925.18 1859.48 759.94

6 Goa 0.00 0 0.00 0 0.00 0

7 Gujarat 896.29 477.40 1892.16 685.91 1670.68 793.66

8 Haryana 3.28 8.19 633.39 383.83 318.99 291.81

9 Himachal Pradesh 134.49 148.13 484.96 215.04 755.31 315.88

10 Jammu & Kashmir 891.79 534.01 934.66 422.73 488.11 258.39

11 Jharkhand 1030.73 539.55 1750.32 785.02 1346.24 552.44

12 Karnataka 211.43 7.68 627.68 411.23 831.23 279.40

13 Kerala 192.46 121.15 345.74 190.59 363.94 160.16

14 Madhya Pradesh 3006.27 1393.07 5180.92 1667.32 4453.23 1798.39

15 Maharashtra 448.88 383.50 499.97 540.37 892.13 622.66

16 Manipur 533.12 139.67 300.01 173.94 543.82 284.70

17 Meghalaya 23.68 37.70 44.59 83.24 193.29 119.31

18 Mizoram 77.28 26.60 48.60 72.35 136.54 44.11

19 Nagaland 293.20 77.45 215.30 50.47 129.00 30.42

20 Odisha 3063.22 1605.72 3842.68 1666.10 3779.98 1857.50

21 Punjab 730.38 295.61 737.46 285.03 545.00 236.52

22 Rajasthan 2290.31 718.35 3233.33 649.97 2420.75 776.33

23 Sikkim 99.36 90.57 120.92 94.50 344.50 121.01

24 Tamil Nadu 747.94 383.39 1965.28 580.72 318.38 98.03

25 Tripura 291.46 232.76 239.42 322.83 352.12 250.36

26 Uttar Pradesh 1109.79 824.25 2000.34 1002.26 5032.15 1083.39

27 Uttarakhand 405.16 260.64 714.62 425.17 1191.06 455.24

28 West Bengal 2741.38 1130.44 2232.88 1414.20 2398.48 1259.84

29 Telangana 514.83 281.45

Grand Total 25316.39 13095.29 36336.81 16538.35 36449.33 15785.36



Annexure - II
Annexure referred in Rajya Sabha Unstarred Question No. 3648 to be answered on 3.04.2017

Statement Showing Expenditure incurred on maintenance of PMGSY roads

(Rs. In Crore)
S.NO. STATE (S) FINANCIAL YEAR EXPENDITURE INCURRED

1 ANDHRA PRADESH 2013-14 17.19
2014-15 10.18
2015-16 5.96
Total: 33.33

2 ARUNACHAL PRADESH 2013-14 18.84
2014-15 15.00
2015-16 10.03
Total: 43.87

3 ASSAM 2013-14 11.07
2014-15 14.09
2015-16 21.65
Total: 46.81

4 BIHAR 2013-14 102.92
2014-15 68.47
2015-16 91.42
Total: 262.81

5 CHHATTISGARH 2013-14 24.56
2014-15 15.74
2015-16 19.57
Total: 59.87

6 GUJARAT 2013-14 11.41
2014-15 8.33
2015-16 10.40
Total: 30.14

7 HARYANA 2013-14 7.45
2014-15 3.53
2015-16 2.06
Total: 13.04

8 HIMACHAL PRADESH 2013-14 1.78
2014-15 2.05
2015-16 3.5
Total: 7.33

9 JAMMU & KASHMIR 2013-14 1.43
2014-15 1.50
2015-16 1.42
Total: 4.35

10 JHARKHAND 2013-14 3.97
2014-15 7.67
2015-16 8.74
Total: 20.38

11 KARNATAKA 2013-14 28.21
2014-15 28.19
2015-16 24.94
Total: 81.34

12 KERALA 2013-14 10.95
2014-15 10.04
2015-16 1.15
Total: 22.14

13 MADHYA PRADESH 2013-14 51.46
2014-15 55.90
2015-16 44.14
Total: 151.5

14 MAHARASHTRA 2013-14 30.95
2014-15 29.35
2015-16 32.42
Total: 92.72

15 MANIPUR 2013-14 5.86
2014-15 6.34
2015-16 9.01
Total: 21.21

16 MEGHALAYA 2013-14 0.58
2014-15 0.20
2015-16 0.18
Total: 0.96



17 MIZORAM 2013-14 0.06
2014-15 0.55
2015-16 0.45
Total: 1.06

18 NAGALAND 2013-14 2.40
2014-15 2.40
2015-16 3.35
Total: 8.15

19 ODISHA 2013-14 37.15
2014-15 23.68
2015-16 50.47
Total: 111.30

20 PUNJAB 2013-14 5.99
2014-15 7.81
2015-16 5.21
Total: 19.01

21 RAJASHTHAN 2013-14 21.28
2014-15 19.21
2015-16 20.13
Total: 60.62

22 SIKKIM 2013-14 6.96
2014-15 7.79
2015-16 6.80
Total: 21.55

23 TAMIL NADU 2013-14 7.23
2014-15 7.24
2015-16 9.41
Total: 23.88

24 TELANGANA 2014-15 5.46
2015-16 0.96
Total: 6.42

25 TRIPURA 2013-14 8.28
2014-15 14.17
2015-16 10.31
Total: 32.76

26 UTTAR PRADESH 2013-14 80.24
2014-15 96.71
2015-16 72.87
Total: 249.82

27 UTTARAKHAND 2013-14 16.00
2014-15 14.47
2015-16 12.90
Total: 43.37

28 WEST BENGAL 2013-14 22.37
2014-15 24.59
2015-16 20.80
Total: 67.76


